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SUPREME COURT OF INDIA
RECORD OF PROCEEDINGS
BEFORE THE REGISTRAR M.A. SAYEED

Petition(s) for Special Leave to Appeal (Civil) No(s).508/2013

YASIN & ANR. Petitioner(s)
VERSUS
MURARI LAL Respondent(s)

(With prayer for interim relief and office report )

Date: 05/08/2013 This Petition was called on for hearing today.

For Petitioner(s)
Ms Tanima Kishore, Adv.
Mr. Ejaz Maqgbool,Adv.

For Respondent(s)
Mr. Ashok Kumar Singh,Adv.

UPON hearing counsel the Court made the following
ORDER

Matter is complete in all respects.

No further steps required to be taken in the matter. It be
processed for listing before the Hon’ble Court as per rules.
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